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l..‘(':I:p) whether the l(;nhewudue:d:lib‘e-
conspira certain
senior officials ‘ﬁe cou‘::"ni*!; and

(c) if 50, the action taken to retrieve

he official records and the present posi-
tion ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTHJANDWFAMILY
WELFARE ( SHRI JAGDAMBI PRA-
SAD YADAV) ¢ (a) to (¢} . A draft
of the monograpgh entitled ‘Medico-
Botanical Flora of India, was compiled
by the Central Council for  Researh
in Indian Medicine and Homocopathy
on the basis of various reports received by
them from the Survey of Medicinal
Plants Units and the same is missing. The
matter is being enquired into by the Coun-
<il and they have not yet come to any con-
clusion as’to whether any official is res-
ponsible for the same.

MATTERS UNDERS RULE 377
13.08

(i) RePORTED ROBBERY IN A PASSANGER
TRAIN ON 21-4-1978.
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(it) RerorTED CaASEs OF FOOD Pomomna
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(iii) REPORTED ATTACKs BY HOOLIGANS
ON  FOREIGNs REesDENTS or
AuroviLLE PONDICHERRY

SHRI BIJOY SINGH NAHAR
(Calcutta North-West ) : A report
from Auroville, Pondicherry, has disturb-
¢d many in the country.

On 17th April, 1978, some ign
residents of Auroville who have

i fore-
igners yh;nm pe;tadmlrm.e‘fd&k
count ] ture an are
fdloqung the path dg‘r“i Aurolhlo.

The scene of this barbarism was Bharat
Nivas, & building under constructien at
Auroville with huge grants of the Central
and State Governments given to Shrl
Aurobindo Socicty for the benefit oi
Auroville. Bharat Nivas is a centre of
Indian culture and its purpose is to

the ﬁ‘\ity of India with other nations of
wor!

Irr:wguuuuwc of this aim, residents of
Auroville had organised a monthe
fong cultural programme at the

Bharat Nivas to celehrate Pongal, the



